
KEG ISTERED 

CENTRAL ADmINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

Commercial Complex( 80A) 
Indiranagar 
Bangalore - 560 -038 

Dated : 

APPLICATION NOS. 449 to 452 & 577 to 592/87(F) 

Applicants 	 Respondent. 

Indian National NGOs Association 	 The Secy, K/c Defence & 11 Ore 
of Army Electronics Inspection 
A 16 Or. 

To 

/ 

Shri K. Ramanujam 

Chairman 
Indian National NGOs Association 
of Army Electronics Inspection 
C/o CIL, DC Nagar P.O. 
Bangalore - 560 006 

Shri A.N. Kezumdar 
Foreman 
Controllerate of Inspection 
Electronics (CIL) 
DC Nagar P.O. 
Bangalore - 560 006 

3, Shri H. Prahajada Rao 
Foreman 
Controllerats of Inspection 
Power Systems (CIP) 
DC Nagar P.O. 
Bangalore - 560 006 

4. Shri A.A. Hardikar 
Foreman 
Controllerate of Inspection Radar(CIR) 
DC Nagar P.O. 
Bangalore - 560 006 

5, Shri S. Srthiva.an  
Foreman 
Inepectorate of Electronics 
DC Nagar 
Bangalore - 560 006  

Shri S. Badririeth 
As8t. Foreman 
Controllerate of Inspection 
Electronics(CIL) 
DC Nagar P.O. 
Bangalore - 560 006 

Shri K. Kriahnemurthy 
Aest. Foreman 
Controllerate of Inspection 
Electronics(CIL) 
DC Nagar P.O* 
Bangalore — 560 006 

S. Shri K. Narasimhamurthy 
Asat. Foreman 
Controllerate of Inspection 
Electronics (CIL) 
DC Nagar P.O. 
Bangalore - 560 006 

Shri H.B. RamanUjam 
Aset. Foreman 
Inapectorete of Electronics 
DC Nagar 
Bangalore - 560 006 

Shri M. S.lvaraj 
Asst. Foreman 
Controllerate of Inspection 
Power Systeme 
DC Nagar 
Bangalore - 560 006 
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Shi Anandathirtha 
Aset. Foreman 
Co?trollerate of Inspection 
Electronics (CIL) 
JClWagar P.O. 
BanQalora - 560 006 

12. .Shri J.K. Raghunathen 
Mat, Foreman 
Inpectorate of Electronics 
3CINagar 
Banoalore - 560 006  

The Contrllsr 
Controllste of Inspection 
Electronis (CIL) 
JC Nagar P.O. 
Bangalore- 560 006 

Shri P.T. Gee Vargh.se 
Foreman 
Controllerate of Inspection 
(Radar), 6C NagarP.0. 
Bangalore - 560 006 

11. 

22. Shri T.V. Venugopala Zyor 
 Shri G. Sadashivappa Foreman 

Ast. Foreman Controllerate of Inspection 
Inpectorate of Electronics Power Systems 

Nagar )C. Nagar p. o. 
BaSigalore - 560 006 Ministry of Defence (Dci) 

Bengalore - 560 006 
 Shri V.C. Gupta 

Ast, Foreman 23. Shri N.A. Raaaprasad Narayen 
Coitrollerate of Inspection Foreman 
Elctronica (CIL) Controllerate of Inspection 
X Nagar Electronics (CIL) 
Bangalore - 560 006 Ministry of Defence (DCI) 

JC Nagar P.O. 
15. Shri T.S. Ramachandra Rao 

Foaman 
Bangalore - 560 006 

Co,tro1lerate of Inspection 24. Shri S. Rsjarathnas 
tl.ctronics (CIL) 

!Nagar 
Aset. Foreman 

JC 	P.O. Inepectorete of Electronics 
Bangalore - 560 006 Ministryof Defence, RK Puree P.O. 

Secundorabad - 500 556 (A.P.) 
16. Shri. 3.V. Chandrashekara Rao 

Foreman 
Cntrollerate of Inspection 

25. Shri Y.S. Jagannatha Rao 
Aest. Foreman 

Elctronics (CIL) Controllrate of Inspection(Radar) 
)C Nagar P.O. Ministry of Defence (DCI) 
Bangalore - 560 006 )C Nagar P.O. 

Bangalore - 560 006 
 Shri K. Nanjundappa 

Foemari 

C+trollarate 
26, Shri N. 	aul Pandian 

of Inspection Aset. Foreman 
P?. Sy*t.as Controlleate of Inspeótion 

Nagar Systems 
Bangalore 	560 006 - 156, Cough Lines 	 S 

Trimuigherry Post 
 The Secretary 

Miinietry 	Defence of 
Secund.rabad - 500 015 (A,P.) 

New Delhi - 110 011 
27. Shri L. Upendranath Goud 

 The Director General of Inapection(DGI) 
Ministry 	Defence of 

Aset. Foreman 
Control1rate of Inspection 

Dejpartment of Defence Production Systems 
Rcom No. 234, South Block 1569  Cough Lines 
DFIQ P.O. Trimuigherry Poet 
Now Delhi 	110 011 Secunderbad - 500 015 (A.P) 



Shri S.C. Pael 
Aset. Foreman 
Inepectorate of Electronics 
C/o Gun Csrrage Factory 
3abalpur - 482 011 (M.P.) 

Shri T. Somaeekhara 
Foreman 
Controllerate of Inspection 
Electronics (CXL) 
C Nagar P.O. 
Bangalore - 560 006 

Shri M.S. Padmarajaiah 
Central Govt. Stng Counsel 
High Court Building 
Banga lore - 560 001 

Subject $ SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find •flclosed herewith, the copy of ORDER passed by this Tribunal 

in the above said applications on 1-1-88. 

kTf-Y REGISTRAR 

End. : As above 
	 (JUDICIAL) 



CENTRAL ADMiNISTRATIIE TRIBUNAL 

BANGALORE 
UMTU THIS THE 21ST DAY 01 JANUARY, 1983. 

Hon' ble Shri Justice K.S. Puttaswamy, Vice—Chairman 
Present: 	 and 

- 	Hon'ble Shri L.H.A. Rego, Member (A) 

APPLICATION NOS, 44910 452 & 577 10 592/87 

1. Indjan National NGOs Association 
of Army Electronics Inspection 	... 	Common applicant 
c,Io  CIL, Bangalore-6. 	 A.Nos.449 tp 

452/87. 

 X.N. Mázumdar, Foreman, ... 	Applicant in 
CIL, JC Nagar, Bangalore. A.No. 	577/87.. 

 H. Prahaladarao, Foreman, ... 	Applicant in 
CIP, JC Nagar, Bangalore. A.No. 578/87. 

 M.A. Hardikar, Foreman .. 	Applicant in 
CIR, JC Nagar, Bangalore, A.No. 	579/87. 

5. S. Srinivasan, Foreman, ... 	Applicant in 
Ihspectorat@ of Electronics, A.No. 580/87. 
J.C. Nagar, Bangalore. 

S. S. Badrinath, Asst. Foreman, .. 	Applicant in 
CIL, JC Nagar, Bangalore. A.No, 	581/87. 

7. R 	Krishnamurthy, Asst. Foreman, ... 	Applicant in 
CIL, JC Nagar, Bangalore. A.No. 582/87. 

B. K. Narasirnhamurthy, Asst. Foreman, ... 	Applicant in 
• CIL, JC Nagar, Bangalore. A.No. 583/87. 

• 9. H.B. Ramanujam, Asst. Foreman, ... 	Applicant in 
Iiispectorate of Electronics, A.No. 584/87. 
JC Nagar., Bangalore. 

10, M. Selvaraj, Asst. Foreman, ... 	Applicant in 
CIP, JC Nagar, Bangalore. A.No. 	85/87. 

\'11. ftrandathirtha, 	Asst. Foreman, ... 	Applicant in 
'I- 	\ CIL, JC Nagar, Bangalore. A.No. 586/87. 

L 12i. J.K. Raghunathan, Asst. Foreman, ... 	Applicant in 
) I lof L, JC Nagar, 	Bangalore. A.No. 587/87. 

13, G. Sadashivappa, Asst. Foreman, ... 	Applicant in 
I of L, JC Nagar, Bangalore. A.No. 588/87. 

 V.C. Gupta, 	Asst. 	Foreman, ... 	Applicant in 
CIL, JC Nagar, Bangalore. A.No. 	589/87. 

  Ramachandra 
C.ointr 	

Rao, Foreman, 
Inspection 

..,, 	Applicant 

Electronics, JC Nagar, Bangalore. 
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J.V. Chandrashekara Rao, Foreman, 
Controllerate of Inspection 
Electronics, JC iJagar, Bangalore. 

K. NanjUndappa, Foreman, 
Controllerate of Inspection 
Power Systems, JC, Nagar, 
Bangalore. 

V. 

Union of India, represented by 
the Secretary, Ministry of. 
Defence, New Delhi. 

The Director General of Inspection 
Department. of Defence Production, 
Mihistry of Defence (DGI) Room No. 
234, South Block, DHQ PU, 
New Delhi. 

The Controller, 
Controllerate of Inspection 
Electronics, JC Nagar PD, 
Bangalore. 

P.T. Gee Verghese, Foreman, 
CIR, JC Nagar, Bangalore. 

S. T.V. Venugopala Iyer, Foreman, 
CIP, JC Nagar, Bangalore. 

4 

4 

Applicant in 
A.No. 591/87. 

Applicatton in 
A.No. 592/87. 

Common respon-
dents in the 
above appli-
cations. 

Respondent No.4 
in A.Nos449 & 
590- to 592/87. 

Respondent No.5 
in A.Nos,449 & 
590 to 592/87 
& respondent 
No.4 in A.Nos. 
452& 577 to 
580/87. 

N.A. Ramaprasad Narayan, Foreman, 
CIL, JC Nagar, Bangalore. 

S. Rajarathanam, Asst. Foreman, 
Inspectorate of Electronics, 
RK Puram PU, Secunderabad. 

B. Y.S. Jagannatharao, Asst. Foreman 
CIR, JC Nagar, Bangalore. 

9. N. Paul Pandian, Asst. Foreman, 
.CIS, Secunderabad. 

Respondent No.6 
in A,No.449 & 
590 to 592/87 
& respondent No 
5 in A.Nos.452 
& 577 to 580/87 

Respondent No.4 
in A.Nos.450 & 
585 to 589/87 

Respondent No.4 
in A,Nos.451 & 
581 to 584/87. 

Respondent No.5 
in A.Nos.451 & 
581 to 584/87. 
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10. L. Upendranath Goud, Asst. Foreman, 
CIS, Secunderabad 

Respondent No.6 
in A.Nos.451 & 
581 to 584/87. 

S.C. Patel, Asst. Foreman, 	 •1•• Respondent NO 
inepectorate of Electronics, 	 in A.Nos.451 & 
C/ó GCF, Jabalpur. 	 581 to 584/87. 

T. Somashekara, Foreman, 	 .... RespondentNo.6 
CtL, JC Nagar, Bangalore. 	 in A.Nos.452 & 

577 to 580/87. 

(Shri—M.S. Padmarajaiah, C.G.S.S.C. 
for Respondents I to 3) 

Tese applications having come up for hearing to—day, 

Vice—Chairman made the following: 

CR0 ER 

in these applications made under Section 19 of the 

Administrative Tribunals Act, 1985, the applicants have 

soughtfor diverse reliefs which are resisted by Respondents 

1 to 3 on more than one ground. 

2. 	Shri K. Ramanujam, the Chairman of the first applicant, 

the auhorised representative of all the other applicants, 

files a Memo praying for permission to withdraw these appiLi—

cations with liberty reserved to approach the Hon' ble Supreme 

Court under Article 32 of the Constitution. Shri M.S. Padma—

rajaiah, learned Senior Standing Counsel, appearing for 
\ 

I to 3 opposes the permission sought by the 

c 
Iapplicants. 

We see no merit in the objections urged by Shri Padma- 

-. 	- 	 I 

- 'ajaiáh. We consider it proper to grant the permission 

sought by- the applicants. We, therefore, accord permission 
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sought by the.applicants and dismiss thse applications 

as withdrawn by them with liberty resered to them to 

approach the Supreme Court. But in the circumstances 

of the cases, we direct the parties to bear their own 

costs. 

vice—Chairiq1_ N 
	

Nember(A)( \1"('Ss  

bsv.  /Mrv. 

• 

TRUE COPY 

, 

t)i;°T 	FA 	(JtD. 

•.,L /t)fi1I ' 	'TH': 1.3UN\L 

3ANGALUu 



1 REGISTERED 

CENTRAL ADNINISTRATIVE TRIBUNAL 
BANGALORE. BENCH 

Commercial Complex(BDA) 
Indiranagar 
Bangalore - 560 038 

Dated S 13 APR1988 

REVIEW APPLICATION NOB. 11 to 27/88 
'IN APPLICATION NOB. 449 to 452 & 577 to 59187!) 

Applicants 	 Respondents 

Indian National NGOs Aseoôiation 	V/s 	The Secretary, R/o ffsnce & 11 Ore 
of Army Electronics Inspection 
& 16 Ore 

To 

6. Shri S. Badrinath 
I • Shri K. Remanuja. Asat. Foreman 

Chairman Controllerate of Inspection 
Indian National NGOa Macdat ion (icti 	(C IL) 
of Army Electronics Inspection Nagar P.O. 
C/c Controlisrate of Inspection Bangalore - 560 006 
Electronics (CIL) 
)C Nagar P.O. 

7.. Shri R. Kriehnaaurthy 
Bangalore - 560 006 Aest. Foreman 

Controllerate of Inspection 
 Shri A.N. Raztgdar Electronics (CIL) 

Foreman P.O*3C Nagar 
Controllerate of Inspection Bangalore - 560 006 
Electronics (CIL) 
C Nagar P.O. 8. Shri K. Naras1jhBmUrthY 
Bangalore - 560 006 Past. Foreman 

Controllerate of Inspection 
 Shri H. Prahaladarac Electronics (CIL) 

Foreman JC Nagar P.O. 
Controllerate of Inspection Bangalore - 560 006 
Power Systems (CIP) 
C Nagar P.O. 9 Shri H.8. Ramanujam 
Bangalore - 560 006 Past. Foreman 

Inapectorate of Electronics 
4, Shri R.A. Hardikar c Nagar 

Foreman Bangalore - 560.006 
Controllerate of. Inspection 
Radar (CIR) 10. Shri N. Sslvaraj 
JC Nagar P.O. 	. 	. Asat. Foreman 
Bangalore - 560 006 Controllerate of Inspection 

Power Systems (CIP) 
5. Shri S. Srinivaean Nagar 3C Foreman Bangalore - 560 006 

Inapector*te of Electronics 

C Nagar, Bangalore - 560 006 
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IS. Shri T.S. •Ramachendra Reo 
Foreman 
Controllerate of Inspection 
Electronics (CIL) 
JC Nagar 
Bangalore - 560 006 

16. Shri J.V. Chadrshek8r8 Rea 
Foreman 
Controlle rate of Inspection 
Electronics (CIL) 
3C Nagar 
Bangalore - 560006 

17.. Shri K. Nanjundappa 
Foreman 
Controlle rate of Inspection 
Power Systems (IP) 
JC Nagar 
Bangalore - 560 006 

II. ShriAnandathirtha 
Aest.'Foreman 
Condollerate of Inspection 
Electronics (CIL) 
3c N. 	P.O. 
Bangalore - 560 006 

Shri J.K. Raghunathan 
Aest,, Foreman 
Inspectorate of Electronics 
34gar. Fr 
Bangélore 560 006 

Shri C. Sadeahivappe 
Asat. Foreman 
In8pCtOrat5 of Electronics 
JC Ngar 
Bangalore - 560 006 

14. Shri V.C. Gupta 
Aest. Foreman 
Contollerate of Inspection 
Electronica (CIL) 
JC Nagar 
Banolore - 560 006 

Subj 
	* SENDING COPIES OF ORDER PASSED BY THE BENCH 

Plea find enclosed herewith the copy of ORDER passed by this Tribunal 

in the ab 
	said applications on 	22-3-88. 

0 PUTY REGISTRAR 

£ncl z As above 
	 (JUDICIAL) 

S 



J 	 : 

CENTRAL ADMINISTRATIVE TRIBUNAL 

BANGALORE 

DATED THIS THE 22ND DAY OF f'1ARCH,1988 

Shri Justice K.S. Puttasuamy, Vice—Chairman 
Present: 

1 ..Hontble 
and 

Hon'blo Shri 	L.H.A. Reo, Member. (A) 

REVIEW APPLICATION NOS. 11 	TO 27/1988 

I • Indian National NGOs Association 
of Army Electrani 	Inspection ••. 	Applicant in 
C/a CIL,, Banalore R.A. 	No.11/88 

 A.N. Ilazurndar, 	Foreman .., 	Applicant in 
CIL, JC Nagar, Bangalore. R.A. 	No.12/88 

 H. Prahaladarao, Foreman ... 	Applicant in 
DIP, 	JC Nagar,. Bangalore. R.A. 	No.13 /88 

 M.A. 	Hardikar, Foreman, ... 	Applicant in 
CIR, 	3D Nagar, Bangalore. R.A. 	No. 14/8 

 S. 	Srinivasan, 	Foreman, 
Inspectorate of Electronics, ... 	Applicant in 
3D Nagar, Bangalore. R.A. 	No.15/88 

 S. 	Badrinath, Asst. 	Foreman, ... 	Applicant in 
CIL, 3D Nagar, Bangalore. 	' R.P. 	No.16/88 

7,. R. 	Krishnamurthy, Asst. Foreman, ... 	Applicant in 
CIL, 	3D Nagar, Bangalore. R.A. 	No.17/88 

B. K. Narasirnhamurthy, 	Asst. Foreman, 	... 	Applicant in - CIL, 	3D 	Nagar, 	Bangalore. .. R.A. 	No.18/88 

a HB Ramanujam, Asst. 	Foreman, 
Inspectorate of Electronics, ... 	Applicant in 
3D Nagar, Bangalore. 	. R.A. 	No.19 /88. 

Selvaraj, Asst. 	Foreman, .•. 	Applicant in 
DIP, 	3D Nagar, Bangalore. R.A. 	No.20/88 

Anandathirtha, Asst. 	Foreman, ... 	Applicant in 
CIL, 	JC Nagar, 'Bangalore. R.A. 	No.21/88 

 J.K. Raghunathan, 'Asst. Foreman, .•. 	Applicant in 
I of L, JC Nagar, 	Bangalore. R.A. No.22/88 

 C. 	Sadashivappa, 	Asst. 	Foreman, ... 	Applicant in 
I of L, JC Nagar, 	Bangalore. R.A. No.23/88 

 V.C. 	Gupta..'Assistant Foreman, .., 	Applicant in 
CIL, 	JC 'Nagar, Bangalore. R.A. 	No.24/88 

 1.S, Ramadhandra Rao, Foreman, ... 	Applicant in 
CIL, 	JC Nagar, Bangalore. R.A. No.25/88 



J.V. Chandrashekara Rao, Foreman, 
CIL, JC Nagar, Bangalore. 

K. Nanjundappa, Foreman 
CIP, JC Nagar, Bangalore. 

... 	Applicant in 
R.A No.26/88 

Applicant in 
R.A. No.27/89 

V. 

I • 	Union of rndia, represented b, y 
the Secretary, Ministry of 
Defence, New Delhi. 

The Director 6eneral of Inspection 
Department of Defence Production, 
N/a Defence (DGI), Room No.234 9  
South Blok, DHQO New Delhi. 

I.- 

The Controller, ' 
CIL, JC Nagar PD, 
Bang ala re. 

PT Gee Verghese, Foreman, 
CIR, JC Nagar, Bangalore. 

S. 	T.V. Venugopala Iyer, Foreman 
CIP, JC Nagar, Bangalore. 

N.A. Ramaorasad Narayan, Foreman 
CIL, JC Nagar, Bangalore. 

S. Rajaratnam, Asst. Foreman, 
I of L. R.K. Purarn PU. 
Secunderabad. 

B. 	YS. Jagannatharao, Asst. Foreman, 
CIR, JC Nagar, Bangalore. 

N. Paul Panthan, Asst. Foreman, 
CIS, Secunderabad. 	- 

L. Upendranath Goud, Asst. Foreman,! 
CIS, Secunderabad.' 

S.C. Patel, Asst. Foreman, 
I of L. C/a. GCF, Jabalpur. 

T. Somashekara, Foreman, 
CIL, JC Nagar, Bangalore. 

.• 

Common 	X1ondents. 

These applications having come up for heating to—day, 

Vice—Chairman made the following: 

ORDER 

In these applications made under Setion 22(3)(f) 

of the Administrative Tribunals Act, 1985 ('the Act?) 

the applicants have sought for a review of our order 

dated 21 .1 .1988 dismissing their A.Nos.49 to 452 and 

577 to 592 of 1987. 
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IShri K. Ramanujam, Chairman of the Indian National 

NGOs Association, Army Electronics Inspection, Bangalore, 

who isrepresenting the applicants as before submits that 

the applicants had withdrawn their earlier applications 

under a bonafide mistake and that they are unable to 

approach the Hon' ble Suprme Court under Article 32 of 

the çon'stitution.and on those yroundsue must review our 

earlier order, restrebe applications to their original 

file and determine them on merits. 

We dismissed A.Nos. 449 to 452 and 577 to 592 of 

1987 on the ground that the applicants themselves sought 

our permission to uithdrau.them with liberty reserved to 

approach the Supreme Court. 

ie will even assume that everyone of the grounds 

stated by Shri Ramanujam are correct. Even then also, 

all of them will not constitute a mistake or an error 

apparent on the face of the record or a case of discovery 

of a new and important matter or evidence that was not 

within the knowledge of the applicants to justify a review 

of our order under order .47 R.1 of the Code of Civil 

Procedure applicable for a review under Section 22 (3) (r) 

ot the Act. We find no grounds to review our earlier order. 

IRUE COPY 
On the foregoing discussion, we hold that these 

review applications are liable to be rejected. We, there-

fore, reject these applications at the admission stage, 
DEPUTY R18?A (J?,1 

to the respondents. 

BANGALORE 
 

541 
/ 1 	V IcE C H A I R M Ai- 	 ME MB ER (A) 	- 


